' NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
COURT 1

G c.p."N.o.112/z4i-24z/NCLT/AHM/z'di_gi -

2 Coram MADAN B. GOSAVI MEMBER (JUDICIAL)
‘ VIRENDRA KUMAR GUPTA MEMBER (TECHNICAL)

o ATI'ENDANCE CUM~ORDER SHEET OF THE HEARING T NF EN N BEFORE THE‘ o
AHMEDABAD BENCH OF THE NATIONAL COMPANY I.AW TRIBUNAI. ON 27,91 2Q2 e

S jt:‘Name of‘th'e-COmpariyi e . (i : »Harsh Dubal & Anr
thte Rlver Corporatlon Pvt Ltd & Ors

e jSecti‘on':' LT e 241—242‘qfthe Co‘mganlesAct,’2013.

| ORDER . ;

| : '\Learned Counsel Mr Pranj al Buch appeared for Petltloner
. Learned Counsel Mr. Ravi Pahwa appeared for Respondent
:Reply is ﬁled Pleadmgs are complete

| ', .Matter to appear for further con81derat10n on 16 03. 2021

' MARGUPTA)  (MADANBGOSAVI)

(VIRENDRA , AN B ( |
MEMBER (TECHNICAL) =  MEMBER(JUDICIAL)

~ Dated this the 27th ¢ of January, 2021

" Prakash




